
O.A. 	165I2008 

Order dated: 27.O&2008 

C OR AM: 
Fion' bic Shñ C .R .Mohpatra, M ember (A) 

Mr. .K.Ojha, U. Couiis& appears for the 

Respondents. 

Mr. NR.Routray, Ld Counsel for the applicant 

submits that consequent to the perusal of the counter ftIed by 

tile l p(nLk11E' he weffld like to wubd.rai 	& )nginal 

App h cation 

Withdrawal of Ihe application is: allowed as not 

p .sed 


